13757 Calling Attention to

Pandit G. B. Pant: Sir, I lay a state-
ment on the Table. [Placed i Lidbra-
ry. See No. 5-303/57].

SUPPLY OF RATLWAY WAGONS IN ORISSA

Shri Sanganna (Xoraput-Reserved-
Sch. Tribes): Under rule 187, I beg to
call the attention of the Minister of
Railways to the following matter of
urgent public importance and I request
that he may make a statement there-
on:—

“The supply of railway wagons in
Orissa for the export of Iron and
Manganese ores.”

The Minister of Raflways (Shri
Jagjlvan Ram): Sir, I lay a statement
on the Table. [Pluced in Libirary See
No. S8-304/57].

Foob SrtuaTioN IN KEraLa

Shri Maniyangadan (Kottayam):
Under rule 1987, 1 beg to call the at-
tention of the Minuster of Food and
Agriculture to the following matter
of urgent public importance and 1 re-
quest that he may make a statement
thereon: —

“FOOD SITUATION IN KERALA”

The Minister of Food and Agricul-
ture (Shri A, P. Jain): Sir, I lay a
statement on the Table. [Placed
Library. See No 8-305/57].

SUPPLY OF IMPORTED RICE IN
MADRAS STATE

Shri Tangamani: Under rule 197 1
Agriculture to the following matter
beg to call the attention of the Minister
ing matter of urgent public import~
ance and I request that he may make
a statement thereon:

“The position regarding supply
of imported rice to fair price shops
in Madras State.”

Shri A, P. Jain: Sir, 1 lay a state-
ment on the Table. [Placed in
Library. See No. §-308/57].
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Matter of Urgent
Public Importance

Foob sriTuatTron v U. P,

Shri 8. M. Banerjee: Under rule
197, I beg to call the attention of the
Minister of Food and Agriculture te
the following matter of urgent public
importance and I request that he may
make a statement thereon:—
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“Food situation in certain dis-
tricts of Eastern U. P.”,

Shri A, P, Jain: Sir, 1 beg to lay
a statement on the Table. [Placed in
Labrary. See No. $-307/57}.

FAILURE OF ELECTRIC SUPPLY IN
DerLm1

Shrimati Ila Paichoudhurl (Naba-
dwip). Under rule 197, I beg to call
the attention of the Minister of Irri-
gation and Power to the following
matter of urgent public importance
and I request that he may make a
statement thereon:—

“Failure of electric supply in
Delhi on the 5th September 1957
and the situation arising there-
from.”

The Minister of Irrigation and
Power (Shri S, K. Patil): Sir, I lay
a statement on the Table. [Placed in
Library See No. §-307/57).

DEATH OF MONKEYS IN MYSORE
STATE

Shri Keshava (Bangalore City):
Under rule 197, I beg to call the at-
tention of the Minister of Health to
the following matter of urgent public
importance and I request that he may
make a statement thereon:—

“Death of mgnkeys in the My-
sore State on account of a new
type of disease and the effect
thereof on human lite.”

The Minister of Health (8hri Kar-
markar): Sir, I lay a statement on
the Table. [Placed in Library. See
No. §-309/57].






